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The source material for this as well 
as local demand comes from various 
parts of the country. 

(c) Meat prices have gone up aurin& 
1973 principally because of higher 
prices of animal feed lInd their main-
tenance. 

Steps to protect loba of EmPloyees of 
Book Houses 

9115. PROF. MADHU DANDAVATE: 
Will the Minister. of COMMERCE be 
pleased to state: 

(a) whether the Bombay Labour 
Union had sent a memorandum to him 
urging that after the take-over of the 
publication of scientific books and 
journals, the jobs of the employees of 
the Book Houses saould be protected; 

(b) whether any assurance was 
given to the union in this CODDectionj 

(c) whether the employees of India 
Book House in Bombay are facine the 
threat of retrencirmentj arid 

(d) if so, what steps are proposed 
to protect their jobs? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) YeS, Sir. 

(b) to (d). The STC would arrange 
import of a 'small portion of iJilported 
books relatin,l( to costly scientific, 
technical and other books which are 

'not ordinarily available throu.dl the 
book trade and the import of books by 
he STC would not, therefore, airI!ct 
adversely the emvloyment of workers 
in Book Houses in the country. 

SUSpensiOll of Import or WaaIIim "15 
by S.T.C. 

9116. SHRI R. V. SWAMINATHAN: 
SHRI P. M. MEHTA: 

Will the Minio3ter of COMMERCE 
be pleased to state : 

(a) whether Government have 
allotted a further sum of Its. 23 lakhs 

~o the State Trading Corporation for 
import of rags but the latter has 
suddenly suspended floating fresh 
tenders for the import of woollen rags 
arid this decision hoo added to the 
hardships of the shoddy woollen 
Industry which is already facing crisis 
due to the shortage of raw material; 

(b) if so, the reasons for taking 
such a decision; and 

(c) when will the import of ra§:; be 
resumed by State Trading Corpora-
tion? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) Before floating 
fresh tenders, S.T.C. wanted certain 
clarifications from Government. These 
have now been given, on the basis of 
whiCh S.T.C. are ~ontinuin.e: these 
purchases. 

(b) and (C) Do not arise. 

~ apiDst eOD~ .... IIidaa 
... their FlaDil1 -..ben 

MIT. smu SHlVNATH SINGH: 

Will the Minister of FINANCE 
be pleased to state: 

(a) whether any enquiries are pend-
ing against Birla concerns and mem-
bers of Birla family in respect of 
taxes due from them and if so, since 
when; and 

(b) how much more time is expect-
ed to be taken for completinl( the 
inquiries? 

THE MINISTER OF STATE IN THE 
MIN!STRY OF FINANCE (SHRI K. R. 
GANESH): (a) and (b). The Special 
Cell in the Directorate of Inspection 
(Investigation) which was set un In 
Augu.t 1972 has been asked to study 

, the techniques of tax evasion/tax avoi-
dance practised by certain large Indus-
tri~ Houses. Birla Group is one such 
group. 
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On the basis of the studies conducted 
by the Special', Cell. the 'Income-tax 
Officers concerned with the assessment 

• of the cases belonging to the BirIa' 
Group conduct further enquiries as 
may be necessary and complete the 
assessments in accordance with the 
law. This is a contineous- process' and 
as such there is no time limit to com-
plete the enquiries, 

Allocation of Powerlooms for Back-
ward States in the Country 

9118. SHRI SHIVNATH S1NGH: Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a) what is the policy of Govern-
ment in allotting powerlooll1'3 for back-
WlU"d and very backward States and 
Districts in the c6untry; and 

(b) the mrmber of powerloomB 
allotted to different States upto 'the 
end of Fourth Five Year Plan? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 

,,~,.:-c. (JI!JQRGE'): {al aDd (b): Tbere 
was'no ~al ·allOtment of power-
looms to the States upto the Third 
Five year Plan period. A statement 
shewing the cotton and art-silk power-
looms allotted to the various States for 
the Fourth Five Year Plan period is 
attached. Allocation of looms to en-

'trepreneurs was left to the State Gov-
ernments. As regard woollen power-
looms. the iollowing allotments were 
maile durin, the 4th Plan Deriod for 
backward districts in the' 'following 
States lying in the cold belt:-

" 

SI. 
No. 

I; 

2-

3· 

4· 

S· 

State 

BlIu 

Harfana 

No. of powerlooms 
allotted for backwara 

districts 

192 

120 

JIIBIIIlU &. KaahmiJ; . 12 

Madhya Pradesh 96, 

V.P. 416 

·836 

Statement 
Statement showing the allocation of 
powerlooms-cotton and art-silk-to 
State~ for the Fourth Five 1(ear Plan 
period. 
---,---- '-----
SI. 
No. 

State No. of Powerlooms, 
allocated 

I. Andhra Pradesh 

2. Kerala. 

3· Mysore 

4· Tamil Nadu 12,500 

s· Pondicherry 600 

6. Gujarat 

7· Rajasthan 

8. West Bengal 6,000 

9· Bihar 

10. AH8m 

II. Oris •• 

12: tJt:ar Pradesh 

13- Maharaahtra . 

14· Madhya Pradelh 

I,. Delhi soo 
16. Punj.b. 2,ISO 

17· Himachal Pradesh 600 

IS. Jammu" Kaalunir . 1,800 

19· Tripura too 
'20. Mmtpur 

:n .. Goa, DamJIl &. ,Diu 100 

22. Da4ra Nqar Haven 

23· HarYana 
24· Kandls Free Trade Zone. 252 

- .. zJl ,GlslauUlarb ,:." ,1,-' 
26. Nagaland IT ..... 

1,000 

27. N.B.F.A. ,50 

28. And8in~ '& Nicobar 100 

29· Laa:ad.iv-Minicoi .. 50 




